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the Procurement Centres during the 
rabi (1980-81) season to ensure that 
no harassment is caused to the far-
mers. 

(c) No Fe! official has been punish-
ed on the specific charge of creating 
difficulties or harassing them at the 
time of procurement. 

settinl' up Of New Corporation to 
take over Operations in Fertiliser 

and Sugar 

65. SHRI K. P. SINGH DEO: 
SHRI G. Y. KRISHNAN: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fa~t tha~ Gov-
ernment propose to Get up a new cor-
poration which will take over from 
the Food Corporation of Indh its ope-
rations in fertiliser and sugar; 

(b) whether the financial implica-
tions of the scheme have been worked 
out and if so, the details; and 

(c) whether before taking a final 
decision Government ... lIJou)'1 ensure 
that the bifurcation does not go the 
way the Fertiliser Corporation of 
India has gone entailing huge losses 
year after year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWJ\MINATHAN): 
(a) No, Sir. There is no such pro-
posal at present. 

(b) Does not arise. 

(c) The matter will be considered 
in all its aspects before any such de-
cision is taken. 

Work Charged Staff in C.P.W.D. 
66. SHRI NARAYAN CHOUBEY: 

Will the Minister of WORKS AND 
HOUSING be pleaSed to state: 

(a) whether the c.p.w.n. in Delhi 
appoint a large number of casual/ 
workcharged staff; 

(b) if so, number thereof for the 
,.ears 1977 to 1979 yearwise; 

(c) what are the ratio of wages for 
such casual/work charged staff for 
Class III and class IV staff; and 

(d) whether Government propose 
to absorb in permanent jobs such per-
sons who are working continuousily 
for years? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): 
(a) and (b). The Central Public Works 
Department in Delhi are at present 
emp)foying approximately 11,00() 
Workcharged Staff and roughly 2,000 
casual staff. The exact information as 
well as appointment from 1977 to 1979 
is being collected from the field units. 
The casual staff in Central Public 
Works Department are known as 
Muster roll staff. Their appointment 
is on short term basis. 

(c) The wages of casual workers 
known as Muster roll workers are 
fixed on daily basis whereas the 
workcharged staff in Central P.W.D. 
are appointed in regular scales of 
pay. FOr the muster roll labour the 
rates of daily wages range from 
Rs. 9. 25 per day to Rs. 14.95 per 
day dependmg upon whether it IS on 
unskilled, semi_skilled, skilled of 
highly skilled job and there are four 
rates in all. For the workcharged 
staff wherein we have 67 categories, 
there arle 7 scales ranging from 
Rs. 196-230 to Rs. 380-560. It is 
thus not possij)le to arrive at a ratio 
between wages of casual staff and 
those of workcharged staff. 

(d) As regards workcharged staff, 
they are already entployed on a 
regular basis. In respect of casual 
workers, there is no proposal to ab-
sorb them in permanent jobs for the 
present. 

Survey of the Existence of Commer-
cial OfBces in BeSldeDtlal Areas by 

D.D.A. 

67. SHRI NARAYAN CHOUBEY: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether D.D.A. has carried out 
any survey to find 'Out the existence 




